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124} hrs.

BUSINESS OF THE HOUSE

The Minister of State in the Mimis-
try of Food and Agriculture (Shri
A. M. Thomas): Sir, on behalf of Shri
Satya Narayan Sinha, I rige te an-
nounce Government Business during

the week commencing the 30th March,
1964:

Any part discusseq item of the
Government Business carried
over from today’s Order
Paper:

Discussion and voting on demands
for grants relating to the Min-
istries or Departments of:
Irrigation and Power, Supply
and Technical Development,
industry, Health, Works,
Housing and Rehabilitation,
Community Development and
Co-operation.

Shri Harl Vishnu Kamath (Hoshan-

gabad): Sir, on a point of clarification,
I have a two-folg request to make.

From the statement just read out, it
appearg that the Ministry of Works,
Housing and Rehabilitation will come
up next week for discussion. In this
connection may I invite your attention
to the report of the Ministry, present-
ed to the House. It does not contain
any material with regard to the latest
communal holocaust in East Pakistan
and about migrants from East Pakistan
no data is given; probably it was pre-
pared before this holocaust. So, may
I request you to direct the Ministry
to prepare a supplementary statement
with regard to the rehabilitation plans
of the Government with regard ¢to
migrants from East Pakistan.

Secondly, you were pleased to
suggest last Friday, when I raisea the
question of the alteration of the hours
of sitting of the Lok Sabha that 1
gshould sound the other groups. I have
informally sounded my colleagues
here on this side and also some {riends
of thé Congress Party, and they are
agreeable to have the hours....
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Mr, Speaker: He can wr‘te to me,
getting their signatures

Shri Har{ Vishnu Kamath: All that
I request you is, to ask the Members
of the groups, representatives of the
groups and of the Congress party also
to meet you in your Chamber so
that the matter could be finalised by
you.

12.06 hrs,

DEMANDS FOR GRANTS—contd.

Moasmey or Foop ANDp AGRICULTURE—
contd,

Shri Liladhar Kotoki (Nowgong):
Mr. Speaker, Sir, the subject of food
and agriculture has been coming up

before the House over and over
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